
CENTRL 	MINIsTRTIvr TRI8UNL 
BNCPL0RL BENCH 

p. 

- 	 Commercial Complex (8Eii) 
Indirnagar 
9anglore - 560 038 

Dated 	
21 APR199 

Contempt Petition No.4/93 in 

PPLICTIONJ NL' (s.) 
436/91 

U.P. NO (s) 

cent (s) 11.K.P.V.inod Kumar, 

To 1. 	Sh.M.a.P.vinod Kumar, 
S/a. 11. K. Pa dma na bhe n( La te ), 
No.404,1st Cross, 
I Block,R.T.Negar, 
Bangalore-560 032. 

Sh.11.Nerayanasuamy, 
Advocate, No.844, 
Upsteirs,17th IGTM2 jn, 
V Block,Rajajineger, 
Bangalore-560 mb. 

The Secretaty, 
Minisry of Defence, 
South Block, 
New Delhi-li 0 011, 

v/sfespondent(sJ5ecretary,M/o.Defence 
end 3 Others. 

5, Deputy Eirector, 
Military Farms, 
Head Quarters, 
Southern 1-ommand, 
Kirkee, Pune-3, 

Officer-In--Charge, 
Military Farms, 
Hebbpl, 
Banga lore-24. 

Sh.M.S,Padmarejaiah, 
Sr,Centrel 1 ovt.Stending 
Counsel,High Lourt,Bldg, 

Bangalore-l. 

4. 	The Deputy Director General 
(filitary Farms),11il1tary 
Farms Directorate,Uing-7, 
tJest Block-III,I Floor, 
R.K.Purem, New Delhi-66. 

Subject 	F  ORL"RRD IN  c 
COP IES 0 THE ORDER PS5 	8YTH SENCH P1ese find 000losed here3itb a Copy of the ORDER 1STY/ INTERIM ORDER PaSsed 

by this Tribunal in the above Said aoplicatjon (s) on 	 08-04-93 

DEPUTY REGI5TRR 
(OUrICIPL) 



S 
BEFORE THE CErTRAL DriINJSTpATI![ TRIBUNAL 

BANGLORE BENCH: 	:B,Nr/LORE 

DATED THIS 610TH DAY OF APRIL, 1993. 

Present: Hon'ble Shri S. Gurusankaran, Member (A) 

Hon'ble Shri A.N.Vujjanradhya Member (i) 

CONTEMPT PETITION NO.' / 
-  

M0N e P. \Jinod Kurnar, 
S/o M.K. Padrnanabhan, (late) 
aged about 26 years, 
No, 404, lst Cross, 
I Flock, R.T. Nagar, 
Banqalore_32 

(Shri M.N. Suamy - Advocate) 

er s us 

Shri Prakash Chand, 
Secretary to Govt., 
Ministry of Defence, South 
Block, Neu Delhi_il, 

2, Brig. S.N. Dutt 
Deputy Director General, 
(Military Farms), Military Farms  
Directorate, West Block_Ill, 
I Floor, Wing_7, R.K. Puram, 
New Delnj-66. 

Col. K.C, Chengappa, 
Deputy Director, 

(Ni litary Farms), Head Quarters, 
Southern Command, Kirkee, 
Pune-3, Naharastra, 

Mr. B.E. Bisuas, 
Officer Incharoe, 
Military Farms, Hebbal, 
Banqalorg24. 

••• Applicant. 

(Shi M.S. Padmarajish - Advocate) 	... Raspondents. 

This Contempt Petition 	filed under section 17 of 

the Administrave Tribunals ,- t, 190 havjno come up for 

. . . . . 2/- 

V 



-2— 

S 
orders before this bench today; 4nlble Shri S.Gurusankaran, 

Member (A) made the following: 	I  

ORD ER 

This Contempt Petition has been filed by the 

pettioner, who was alsothe applicant in OA No.436/91, which 

came to.  be disposed off by a benci of this Tribunal vide its 

ordr dated 4.9.1992 	On filing of the Contempt Petition, 

notice was issued to the respondents and they.have filed their 

reply. 

Today, when the petition was taken up for 

hearing, Shri .N. Swamy appearing for the applicant submitted 

that the respondents have since coplied fully with the direc—

tions contained in orders of this Tribunal dated 49.1992 and 

hence the Contempt Petition may not be proceeded further. 

Shri F.S. Padmarajiah appearing for the respondents also stated 

that in the reply filed by the respondents, it has been clearly 

.. inicated that t - e orders have been fully complied with, 
H - 

In view of the above, we find that there are 

with 

n grounds for proceeding rurtherLte Contempt Petition and'1 

te Contempt Petition is disposed of as droped. The respon— 

dents, the alleged contenpners are PccordiR gly discharged, 

.%vflL_;. TRUE COPV 	
Al 

NE1BER () 	
BER (A) 

Gaja 

.... . . JLTWE 


